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INTRODUCTION 

I. the Chairman. Estimates Committee. having been authorised by 
the Committee. present this Hundred and Eighth Report of the 
Estimates Committee on the Action taken by Government on the 
recommendations contained in the Forty-Seventh Report of the Esti-
mates Committee (Second Lok Sabha) on the Ministry of Finance 
(Department of Economic Affairs)-National Savings Organisation. 

2. The Forty-Seventh Report of the Estimates Committee (Second 
Lok Sabha) was presented to the Lok Sabha on the 15th April, 1959. 
The Government furnished their replies to the recommendations 
contained in the Report between the 26th June. 1959, to 14th July. 
1960. The Study Group 'G' of the Estimates Committee 1959-60 and 
1960-61 examined these replies on the 1st April. 1960 and 12th 
August, 1960 respectively. 

S. The Report has been divided into the fOllOWing'~haPters: 
I. Report. 

II. Recommendations that have been accepted by the Com-
mittee. 

III. Replies of the Government that have not been finally 
accepted by Committee. 

IV. Replies of Government that have not been accepted by the 
Committee. 

4. An analysis of the action taken by Government on the recom-
mendations contained in the Forty-Seventh Report (Second Lok 
Sabha) of the Estimates Committee is given in Appendix IV. It 
will be observed therefrom that out of the recommendations made in 
the Report 34.6 per cent of the recommendations have been accepted 
fully by Government while 26.7 per cent of the recommendations 
have been accepted partly. Of the rest, replies of Government in 
respect of 29·4 per cent of the recommendations have been accepted 
by the Committee, while replies in respect of 9.3 per cent of the 
Iecommendations have not been accepted by the Committee. 

NEW DELID-l, 
1st February, 1961. 
Magha 12, 1882 (Saka): 

(V) 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 



CHAPTER I 
REPORT 

The Estimates Committee in paras 35 and 36 of their Forty-
seventh Report (Second Lok Sabha) referring to many difficulties 
mainly of a procedural nature experienced often by prospective in-
vestors, reoommended measures for solving such difficulties and sug-
gested in that connection that there should be a periodical review of 
the prescribed procedures in regard to the various investment schemes 
so as to improve the effectiveness of the Savings Movement. While 
making the above recommendation the Committee were aware that 
there was a P. & T. Small Savings Board and the Savings Advisory 
Committee to look into the procedural delays and difficulties. The 
Government have, however, stated in reply that the main object of 
the P. & T. Small Savings Board and the Savings Advisory Committee 
was to look into the procedural delays and difficulties. The Com-
mittee are not satisfied with this reply. Considering the difficulties 
experienced by the prospective investors it would seem that the review 
conducted by the P. & T. Small Savings Board and the Savings 'A.d­
visory Council is inadequate. They, therefore, urge that there should 
be a periodical expert examination to enquire into all procedural 
matters connected with the National Savings Movement. 
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, t
he

re
fo

re
, 

be
-

tr
ar

sf
er

re
d 

to
 a

n 
av

.to
rc

m
ou

s 
or

ga
1"

is
at

io
n.

In
 

ru
nn

in
g 

th
e 

Sm
al

l 
Sa

vi
ng

s 
M

ov
em

en
t, 

ho
w

-
ev

er
, t

he
 N

at
io

na
l 

Sa
vi

ng
s 

O
rg

an
is

at
io

n,
 a

s 
ha

s 
b
~
e
n
 e

xr
la

in
ed

 i
n 

th
e 

ea
rli

er
 r

ep
lie

s, 
w

or
ks

 
in

 
th

e 
cl

os
es

t 
co

-o
pe

ra
tio

n 
w

ith
 t

he
 v

ar
io

us
 o

ffi
ci

al
 

ag
en

ci
es

, b
ot

h 
at

 th
e 

C
en

tr
e a

nd
 in

 t
he

 S
ta

te
s.

 

[M
in

is
tr

y 
o

f F
in

an
ce

 (
D

ep
ar

tm
en

t 
o

f E
co

no
m

ic
 A

ff
ai

rs
) 

O
.M

. 
N

o.
 F

. 
n(

7)
-N

S/
59

, d
at

ed
 th

e 
,2

6t
h 

Ju
ne

, 
19

59
]. 

.. ',. ~:
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3 

T
he

 C
om

m
itt

ee
 s

ug
ge

st
 a

 r
eo

rg
an

is
at

io
n 

of
 

th
e 

N
at

io
na

l 
Sa

vi
ng

s 
M

ov
em

en
t 

on
 t

he
 f

ol
lo

w
in

g 
pa

tte
rn

: 

(t)
 T

he
re

 s
ho

ul
d 

be
 b

ro
ad

ly
 s

pe
ak

in
g 

a 
si

ng
le

 
or

ga
ni

sa
tio

n 
fo

r 
co

nd
uc

tin
g 

th
e 

N
at

io
na

l 
Sa

vi
ng

s 
M

ov
em

en
t i

n 
th

e 
co

un
tr

y.
 

It
 m

ig
ht

 
ha

ve
 se

pa
ra

te
 W

om
en

's 
B

ra
nc

h.
 T

he
 o

rg
an

is
a-

tio
n 

sh
ou

ld
 

be
 b

ui
lt 

fr
om

 b
el

ow
 

to
 m

ak
e 

it 
a 

ge
nu

in
e 

pe
op

le
's 

m
ov

em
en

t. 

(if
) 

In
 th

e 
ru

ra
l a

re
as

 a
t t

he
 P

an
ch

ay
at

 le
ve

l t
he

re
 

sh
ou

ld
 

be
 

Pa
nc

ha
ya

t 
Sa

vi
ng

s 
C

om
m

itt
ee

s 
co

ns
is

tin
g 

of
 vo

lu
nt

ar
y 

w
or

ke
rs

. T
he

y 
sh

ou
ld

 
ha

ve
 th

e 
as

si
st

an
ce

 o
f p

ro
m

in
en

t !
lo

n-
of

fic
ia

ls
 

of
 th

e a
re

a.
 

T
he

 C
om

m
itt

ee
 sh

ou
ld

 b
e 

m
ad

e 
re

sp
on

si
bl

e 
fo

r 
al

l t
he

 s
av

in
gs

 w
or

k 
in

 t
he

 
ar

ea
 o

f t
he

 P
an

ch
ay

at
. 

4 

(i)
 T

hi
s h

as
 b

ee
n 

de
al

t w
ith

 in
 a

ns
w

er
 to

 re
co

m
m

en
d-

at
io

ns
 N

os
. 

1 
an

d 
47

. 

[M
in

is
tr

y 
o

f 
F

in
an

ce
 

(D
ep

ar
tm

(t
1l

 
c
f 

E
cc

r,
cm

ic
 

A
ff

ai
rs

) 
O

.M
. 

N
o.

 F
. 

n(
7)

-N
S/

59
, d

at
ed

 th
e 

26
th

 
Ju

ne
, 

19
.5

9]
. 

(i,
),

 (
iii

), 
(i'V

), 
('V

) a
nd

 ('
V'

). 
T

he
se

 s
ug

ge
st

io
ns

 w
ill

 
w

. 

be
 c

om
m

en
de

d 
to

 t
he

 S
ta

te
 G

ov
er

nm
en

ts
. 

0 

(m
) 

A
t t

he
 n

ex
t h

ig
he

r l
ev

el
 i.

e.
 a

t t
he

 B
lo

ck
 le

ve
l 

[M
in

is
tr

y 
o

f 
F

in
an

ce
 

(D
ep

tt
. 

o
f 

Ec
or

,()
m

ic
 

A
ff

ai
rs

) 

th
er

e 
sh

ou
ld

 b
e 

a 
B

lo
ck

 S
av

in
gs

 C
om

m
itt

ee
 

O
.M

. 
N

o.
 

F
.I

1(
7)

-N
S/

S9
, 

da
te

d 
th

e 
26

th
 

JN
ne

 

w
hi

ch
 sh

ou
ld

 co
ns

is
t m

ai
nl

y o
f t

he
 re

pr
es

en
ta

-
19

.59
]. 

tiv
es

 o
f 

th
e 

Pa
nc

ha
ya

t 
Sa

vi
ng

s 
C

om
m

itt
ee

s 
in

 th
at

 B
lo

ck
 an

d 
ot

he
r p

ro
m

in
en

t n
on

-o
ff

ic
ia

ls
. 

It
 sh

ou
ld

 b
e i

nc
ha

rg
e 

of
 th

e 
Sa

vi
ng

s w
or

ks
 in

 
th

at
 B

lo
ck

 a
nd

 c
oo

rd
in

at
e 

th
e 

w
or

k 
of

 al
l t

he
 

Pa
nc

ha
ya

t 
C

om
m

itt
ee

s 
in

 
th

at
 B

lo
ck

. 
It

 
m

ig
ht

 b
e 

as
si

st
ed

 b
y 

a 
w

ho
le

-ti
m

e 
of

fic
ia

l 
w

ho
 

w
ill

 
pr

ov
id

e 
se

cr
et

ar
ia

l 
an

d 
ot

he
r 



so 
97

 

,. 
97

 

so
 

97
 

so
 

97
 

as
si

st
an

ce
 to

 th
e B

lo
ck

 C
om

m
itt

ee
s a

nd
 a

ll 
th

e 
Fa

nc
ha

ya
t C

om
m

itt
ee

s i
n 

th
at

 B
lo

ck
 in

 d
oi

ng
 

th
ei

r w
or

k 
an

d 
in

 co
lle

ct
in

g 
th

e 
Sa

vi
ng

s. 

(if
)) 

In
 u

rb
an

 a
re

as
, 

th
er

e 
m

ig
ht

 b
e 

a 
Sa

vi
ng

s 
C

om
m

itt
ee

 fo
r e

ac
h 

w
el

l 
de

m
ar

ca
te

d 
ar

ea
 li

ke
 

th
e 

M
un

ic
ip

al
 W

ar
d,

 e
tc

. 
an

d 
on

e 
fo

r 
th

e 
en

tir
e 

ur
ba

n 
ar

ea
s c

om
po

se
d 

of
 th

e 
re

sp
re

se
n-

ta
tiv

es
 o

f t
he

 fo
rm

er
 e

tc
. 

(fJ
) 

T
he

re
 sh

ou
ld

 b
e 

at
 th

e 
D

is
tr

ic
t l

ev
el

 a
 D

is
-

tr
ic

t S
av

in
gs

 C
om

m
itt

ee
 c

on
si

st
in

g 
of

 re
pr

e-
se

nt
at

iv
es

 
of

 t
he

 
Sa

vi
ng

s 
C

om
m

itt
ee

s 
of

 
B

lo
ck

s a
nd

 o
f u

rb
an

 ar
ea

s i
n 

th
at

 D
is

tr
ic

t a
nd

 
of

 n
on

-o
ffi

ci
al

s. 
It

 m
ig

ht
 b

e 
as

si
st

ed
 b

y 
a 

D
is

tr
ic

t 
O

ffi
ci

al
. 

(rn
) 

T
he

 a
bo

ve
 p

at
te

rn
 m

ig
ht

 b
e 

re
pe

at
ed

 a
t t

he
 

St
at

e 
le

ve
l 

w
ith

 t
he

 f
or

m
at

io
n 

of
 th

e 
St

at
e 

Sa
vi

ng
s 

C
om

m
itt

ee
. 

(v
im

 A
t 

va
rio

us
 l

ev
el

s, 
th

e 
Sa

vi
ng

s 
C

om
m

itt
ee

s 
('

lJ
ii

i)
-(

x)
. 

T
he

 S
av

in
gs

 C
om

m
itt

ee
s 

m
ay

, i
n 

th
ei

r 
m

ig
ht

 h
av

e p
ub

lic
ity

 ad
vi

so
ry

 b
od

ie
s t

o 
en

ab
le

 
di

sc
re

tio
n,

 
C

(1
]'

 st
 it

ut
e 

su
ch

 
su

b-
co

m
m

itt
ee

s 
as

 
th

e 
pu

bl
ic

ity
 t

o 
be

 m
ad

e 
ef

fe
ct

iv
e.

 
th

ey
 w

ou
ld

 l
ik

e 
to

 h
av

e.
 

(i
x)

 A
t e

ac
h 

le
ve

l t
he

 sa
vi

ng
s 

co
m

m
itt

ee
 s

ho
ul

d 
[M

in
is

tr
y 

o
f F

in
an

ce
 (

D
fp

a
rr

m
m

t 
o

f E
co

r;
cm

ic
A

f]
ai

rs
) 

ha
ve

 
a 

W
O

Ir.
.'!n

's 
Sa

vi
ng

s 
su

b-
co

m
m

itt
ee

. 
O

.M
. 

N
o.

 
F

.n
(7

)-
N

S
/S

9
, 

da
te

d 
th

e 
26

th
 J

un
e,

 
19

59
]·

 
(x

) 
A

t e
ac

h 
le

ve
l s

av
in

gs
 c

om
m

itt
ee

s m
ig

ht
 h

av
e 

a 
pu

bl
ic

ity
 a

dv
is

or
y 

su
b-

C
om

m
itt

ee
 to

 e
na

bl
e 

pu
bl

ic
ity

 t
o 

be
!m

ad
e;

 ef
fe

ct
iv

e.
 

ua
 ... 
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(x
i.)

 T
he

 N
at

io
na

l 
Sa

vi
ng

s 
C

om
m

itt
ee

 m
ig

ht
 b

e 
gi

ve
n 

ad
eq

ua
te

 f
un

ds
 t

o 
en

ab
le

 i
t 

to
 s

at
is

-
fa

ct
or

ily
 

di
sc

ha
rg

e 
its

) r
es

po
ns

ib
ili

tie
s 

an
d 

al
so

 a
de

qu
at

e 
po

w
er

s t
o 

re
gu

la
te

 it
s p

ro
ce

du
re

 
as

 r
eq

ui
re

d 
by

 c
irc

um
st

an
ce

s. 
It

 s
ho

ul
d 

be
 

fre
e 

of
 G

ov
t. 

co
nt

ro
l i

n 
re

ga
rd

 to
 d

ay
-to

-d
ay

 
ad

m
in

is
tra

tio
n.

 
Th

er
e 

m
ig

ht
 

al
so

 
be

 
ad

eq
ua

te
 d

ec
en

tra
lis

at
io

n 
w

ith
in

 th
e 

or
ga

ni
-

za
tio

n 
to

 
fa

ci
lit

at
e 

its
 

be
co

m
in

g 
pe

op
le

's 
m

ov
em

en
t 

so
 a

s 
to

 m
ax

im
ise

 t
he

 s
av

in
gs

 
w

or
k.

 

(x
ii.

) 
If

 th
e 

ab
ov

e 
pa

tte
rn

 o
f o

rg
an

is
at

io
n 

is 
ac

ce
pt

ed
, 

th
er

e 
m

ig
ht

 b
e 

no
 n

ec
es

sit
y 

of
 ag

en
ts

 a
nd

 th
e 

co
m

m
is

si
on

 p
ai

d 
to

 t
he

m
 m

ig
ht

 b
e 

m
ad

e 
av

ai
la

bl
e 

to
 t

he
 v

ar
io

us
 S

av
in

gs
 C

om
m

itt
ee

s 
fo

r 
th

ei
r 

w
or

k.
 

Pa
ym

en
ts

 
to

 
no

n-
of

fic
ia

l 
vo

lu
nt

ar
y 

W
el

fa
re

 O
rg

an
is

at
io

ns
 s

ho
ul

d 
ho

w
-

ev
er

 c
on

tin
ue

. 

(x
if)

) 
Fu

rt
he

r, 
th

er
e 

m
ig

ht
 a

lso
 b

e 
no

 n
ec

es
si

ty
 o

f 
a 

la
rg

e 
of

fic
ia

l 
or

ga
ni

sa
tio

n.
 

A
 fe

w
 o

ffi
ci

al
s 

w
ith

 q
ua

lit
ie

s 
of

 l
ea

de
rs

hi
p 

in
 t

he
m

 a
nd

 
ex

pe
rie

nc
e o

f d
ev

el
op

m
en

ta
l w

or
k 

to
 as

si
st

 th
e 

va
rio

us
 c

om
m

itt
ee

s 
an

d 
to

 g
iv

e 
th

em
 e

xp
er

t 
ad

vi
ce

 i
n 

re
ga

rd
 t

o 
sa

vi
ng

s 
w

or
k 

sh
ou

ld
 

su
ffi

ce
. 

4 

(x
ii)

 T
he

 N
at

io
na

l 
Sa

vi
ng

s 
C

om
m

itt
ee

 i
s 

pu
re

ly
 

ad
vi

so
ry

. 
It

 h
as

 n
o 

ad
m

in
is

tra
tiv

e 
fu

nc
tio

ns
 t

o 
pe

rf
or

m
 a

nd
 th

e 
qu

es
tio

n 
of

 p
la

ci
ng

 f
un

ds
 a

t 
its

 
di

sp
os

al
 o

r 
fr

ee
in

g 
it 

fr
om

 G
ov

er
nm

en
t 

co
nt

ro
l 

do
es

 
no

t, 
th

er
ef

or
e,

 
ar

is
e.

 

(x
ii,

) 
In

 v
ie

w
 

of
 t

he
 l

ar
ge

 c
ol

le
ct

io
ns

 w
hi

ch
 a

re
 

be
in

g 
m

ad
e 

th
ro

ug
h 

au
th

or
is

ed
 a

ge
nt

s,
 a

s 
st

at
ed

 
in

 p
ar

as
 4

6 
&

 4
7 

of
 th

ei
r R

ep
or

t, 
G

ov
t. 

do
 n

ot
 

co
ns

id
er

 
it 

pr
ac

tic
ab

le
 t

o 
ab

ol
is

h 
su

ch
 a

ge
nt

s. 
A

ct
ua

lly
 th

ey
 w

er
e 

on
ce

 a
bo

lis
he

d 
an

d 
ha

d 
to

 b
e 

re
vi

ve
d 

in
 r

es
po

ns
e 

to
 p

ub
lic

 d
em

an
d 

an
d 

th
e 

re
pr

es
en

ta
tio

n 
of

 t
he

 
St

at
e 

G
ov

er
nm

en
ts

. 

(x
iv

) 
N

at
io

na
l 

Sa
vi

ng
s 

O
ffi

ci
al

s 
ar

e 
se

le
ct

ed
 

fo
r 

th
ei

r 
qu

al
iti

es
 o

f 
le

ad
er

sh
ip

 &
 

ex
pe

rie
nc

e 
of

 
de

ve
lo

pm
en

ta
l 

w
or

k.
 

Th
ey

 
as

si
st

 
an

d 
w

ill
 

co
nt

in
ue

 t
o 

as
si

st
 t

he
 v

ar
io

us
 

co
m

m
itt

ee
s. 

w
 w
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10
0 

W
hi

te
 u

nd
er

ta
ki

ng
 t

he
 te

or
ga

ni
sa

tio
n 

ou
tli

ne
d 

in
 

pa
ra

 9
7 

th
e 

or
ga

ni
sa

tio
n 

of
 th

e 
N

at
io

na
l S

av
in

gs
 

C
om

m
itt

ee
 

in
 

th
e 

u.
K.

 
(B

rie
fly

 
gi

ve
n 

in
 

A
pp

en
di

x 
V

II
 

of
 

th
is

 R
ep

or
t) 

m
ig

ht
 b

e 
ke

pt
 as

 th
e 

m
od

el
 to

 th
e 

ex
te

nt
 p

os
si

bl
e.

 

T
he

 C
om

m
itt

ee
 fe

el
 th

at
·t

he
 en

th
us

ia
sm

 am
on

g 
th

e 
pe

op
le

 fo
r 

w
or

k 
re

la
tin

g 
to

 S
av

in
gs

 is
 a

t p
re

se
nt

 
do

rm
an

t. 
T

he
y 

hl
lv

e 
no

 d
ou

bt
 th

at
 a

 re
or

ga
ni

-
za

tio
n 

as
 s

ug
ge

st
ed

 a
bo

ve
 w

ou
ld

 e
nt

hu
se

 t
he

 
pe

op
le

 a
nd

 en
ab

le
 s

av
in

gs
 to

 b
e 

m
ob

ili
se

d 
fo

r t
he

 
su

cc
es

s 
of

 
th

e 
Pl

an
s 

on
 w

hi
ch

 t
he

 f
ut

ur
e 

of
 

th
e 

co
un

tr
y 

so
 m

uc
h 

de
pe

nd
s.

 

T
he

 co
nd

iti
on

s i
n 

In
di

a a
nd

 in
 th

e U
.K

. a
re

 d
iff

er
en

t. 
T

he
re

 i
s 

ne
ed

 t
o 

ha
ve

 
pa

id
 a

ge
nt

s 
in

 I
nd

ia
, 

al
th

ou
gh

 in
 th

e 
U

.K
. p

at
te

rn
 o

r o
rg

an
is

at
io

n 
th

er
e 

ar
e 

no
 a

ge
nt

s 
on

 c
om

m
is

si
on

 b
as

is
; 

ot
he

rw
is

e 
th

e m
ov

em
en

t i
n 

In
di

a 
is 

be
in

g 
ru

n 
br

oa
dl

y 
on

 th
e 

sa
m

e 
lin

es
 a

s 
in

 t
he

 U
.K

. 

[M
in

is
tr

y 
o

f F
in

an
ce

 (
D

ep
ar

tm
en

t 
o

f E
co

no
m

ic
 A

ff
ai

rs
) 

O
.M

. 
N

o.
 

F
.I

I(
7

)-
N

S
/5

9
, 

da
te

d 
th

e 
26

th
 

Ju
ne

, 
19

59
]. 

N
o 

co
m

m
en

ts
. 

[M
in

i!
lr

yo
f 

F
in

an
ce

 (D
ep

ar
tm

en
t o

f E
co

no
m

ic
 A

ff
ai

r5
) 

O
.M

. 
N

o.
 F

. 
II

(7
)-

N
S/

59
, 

da
te

d 
th

e 
26

th
 J

un
e,

 
19

59
]· 

w
 

w
 



Se
ri

al
 

N
um

be
r 

(a
s i

n
 th

e 
A

pp
en

di
x 

v
n

lo
ft

h
e 

R
ep

or
t)

 

I 

I 

C
H

A
PT

E
R

 I
V

 

Im
P

L
m

S
 O

F 
G

O
V

E
R

N
M

E
N

T
 T

H
A

T
 H

A
V

E 
N

O
T

 B
E

E
N

 A
C

C
E

PT
E

D
 B

Y
 T

H
E

 C
O

M
M

IT
TE

!\
: 

R
ef

er
en

ce
 to

 
Pa

ra
 n

um
be

r 
Su

m
m

ar
y 

of
 R

ec
om

m
en

da
tio

n!
 

R
ep

ly
 o

f 
th

e 
G

ov
er

nm
en

t 
of

 t
he

 
C
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:My dear 

APPENDIX I 

No. 4386-BII/56 
FINANCE SECRETARY 

GOVERNMENT OF INDIA 

New Delhi, Dated the 14th April .. 1956 

You are no doubt aware that the Second Five Year Plan assumes 
a target of Rs. 500 crores as resources under the Small Savings 
Scheme. This more than doubles the target in the First Plan and 
intensive efforts have, therefore, to be made in aU directions and 
among all classes of people if we are to achieve the objective. As 
one of the measures towards this end, it has been decided to 
encoumge the formation of vohmtary savings groups in Govern-
ment offices, firms, factories, etc. Savings groups are necessary to 
sustain a National Savings movement and have brought most en-
couraging results in other countries which have established them; 
but in India although a few such groups have been functioning for 
some time, they heve not yet attracted adequate support. A fresh 
start has now been made in the Economic Affairs Department of this 
Ministry. The results so far obtained in this Department are quite 
encouraging and I am confident that no less promising results will 
follow if a systematic effort is made in other Ministries and Depart-
ments and in the organisations under them, including industrial 
plants and field organisations. 

A brief note on the scheme as prepared by the National Savings 
Commissioner is enclosed (Annexure I) for your information. So 
far as this Department is concerned, each Section Officer has been 
nominated as the Group Leader for the section working under him 
and collections are bei~g made both through the Group leaders and 
the cashiers. Similarly, two officers, a Deputy Secretary and an 
Under Secretary, have been made Group leaders for making col-
lections from officers. The collections are then handed over by them 
to the representatives of the Regional Organisation of the Delhi State 
who take further action towards the purchase of certificates in the 
names of the investors. 

I am writing this to enlist your enthusiastic support for this 
movement and would be grateful if you would be so good as to 
initiate action in your Ministry/Department towards the formation 
of Savings Groul?s among all categories of personnel. The Regional 
National Savings Officer, Delhi, can be contacted for any assistance 
and further information in the matter. 
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I shall be grateful if you will kindly keep me informed of the 
action you take. It is my intention later to arrange e meeting when 
we may be able to exchange our current experience of the working 
of these groups with a view to developing them in directions that 
appear calculated to yield best results. 

Yours sincerely, 
Sdl-

H. M. PATEL. 



ANNEXURE I. 

A BRIEF NOTE ON THE SCHEME 

A National Savings Committee would be formed in each office or 
Deptt. 48S the case may be. The Committee will be presided over 
by the Head of Office or any other officer and will consist of some 
Heads of Sections and two or three other representatives of the 
staff as may be found best suited to the needs of such office or Deptt. 
This Committee will nominate "Group Leaders" from among the 
staff of the office each such "Leader" being in charge of a group of 
about 20 or 30 prospective members. The "Group Leader" will 
canvass to the members of his group and obtain promises in a pres-
cribed form from each such person who may be willing to save. The 
forms duly filled up should then be shown to the Head of Office 
who will issue orders to the Office Cashier on that form authorising 
him to make deductions from the employee's pay for the amount 
promised to be saved. The "Group Leader" will obtain the amount 
promised by 'each member of the group from the Cashier in each 
month, will complete the application form for purchase of Certifi-
cates, get it signed by the member and obtain the Certificates from 
the Post Office to be handed over promptly to the investor. If the 
promised amount is less than Rs. 5, the "Group Leader" will pur-
chase National Savings Stamps, have them posted on the Savings 
'Card and hand it over to the saver for safe custody for being 
changed into Certificate through the "Group Leader" when the 
requisite amount of stamps is affixed. The connected transactions 
will be accounted for both by the Cashier and the Group Leader in 
the dillU'Y in the prescribed form and will be submitted to the Head 
of Office for scrutiny at suitable intervals. The Savings Committee 

;should also meet regularly and take stock of the progress made. 



.' No. F.3(25)-NS/60 
GOVERNMENT OF INDIA 

MINISTRY OF FINANCE 
(Department of Economic Affairs) 

New Delhi, the 2200 September, 1960 
(31st Bhadra, 1882). 

OFFICE MEMORANDUM 

SUBJECT: Introduction of Pay Roll Savings Scheme in corporate 
Government undertakings. 

The Ministry of Commerce & Industry, etc. are, no doubt, aware of 
the importance of Small Savings in mobilising resources for the 
country's economic development. With a view to facilitate regular 
investment of small sums by employees in the Small Savings 
Schemes of the Government of India, a Pay Roll Savings Scheme 
hes been introduced with the concurrence of the employers in seve-
ral industrial establishments and large business undertakings. The 
scheme not only facilitates easy savings by the employees but is also 
likely to develop the habit of thrift among them and further bring 
about harmonious relations between the employees and the em-
ployers. A note on the scheme as prepared by the National Savings 
Commissioner is enclosed (vide Annexure). 

The National Savings Central Advisory Board have recommen-
ded that the scheme should be introduced in all corporate bodies 
under the Government of India and State Governments. The 
Scheme has already been introduced ir.. various industrial establish-
ments under the Ministry of Labour and Employment and action is 
also being taken to extend it to the Undertakings under the Ministry 
of Railways. The Ministry of Commerce & Industry, etc., are, there-
fore, requested to advise suitably the Managing Directors, etc. of the 
corporate bodies under them in regard to the introduction of the 
scheme by them, under intimation to this Ministry and also to the 
National Savings Commissioner, Nagpur. 

'To 

A. R. SHIRALI, 
Additional Budget Officer. 

All the Ministries of the Govt. of India. 

Copy forwarded to Finance Secretaries of all State Govts. !Ie 
Union Territories with a request that the Pay Roll Savings Scheme 
may be brought to the notice of all corporate bodies under them for 
being introduced therein. 
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Copy forwarded for information to the National Savings Com-
missioner, Nagpur, with reference to para 8 of the minutes of the 
meeting of the National Savings Central Advisory Board held at 
Bangalore on the 16th and 17th May, 1960. 

A. R. SHIRALI, 
Additional Budget Officer-



ANNEXURE II 
.' 

NOTE ON THE PAY ROll.. SAVINGS SCHEME 

'J'P~ Pay, Roll Savings Scheme is a voluntary armngem,e~t bet-
ween employers andemployee$ to facilitate regular inv~stments of 
the savings of employees in Small Savings securities. It promotes 
thrift ~o~g t~e elDplorees an.d provides an easy method to enable 
1b.em to ~¥~ e.s ~hey e~: the saving is a first charge on the income, 
not, as is usual, the last. 

~. Tl1e Scheme promote~ barmonious relations between the emplQ-
ye~ ~Q.. t4e ,employers,:. ~h.e ~mployees feel that the employer ~i 
interested. ~ their welfare and in making a pr;ovision for their 
m.t~e ~he ,employer gains tpe trust and confidence of his employees 
8nd~.ssure$ a stable, content~d and thrifty labour force to belp in-
crease production in industry and efficiency of service in trade and 
commerce. The Savings fulfil a social purpose in collecting loans 
for national development and checking inflation. 

3. The mechanism of the Pay Roll Savings Scheme is simple: 
First step: The employers are requested to display 

posters on National Savings, distribute pamphlets, fol-
ders and other literature, put the message of savings in 
the house magazine and notice boards, show our films, 
and generally, to publicise the movement. 

Second Step: A Savings Committee is to be formed with repre.-
sentatives of employers and employees to propagate the 
message of savings, give ideas on spreading the move-
ment, investigate and remedy any grievances or difficul-
ties experienced in working, and arrest any falling off in 
membership and collections of the group. 

Third step: The Savings Committee, voluntary workers from 
the industry or outside, pe.id workers and agents obtain 
consent letters from every employee agreeing to the 
deduction of a stated amount from his pay regularly for 
deposit in Post Office Savings Bank or Cumulative Time 
Deposit accounts or investment in National Plan Savings 
Certificates or Treasury Savings Deposit Certificates. 

Such deduction is permitted under the recent runendment of 
the Payment of Wages Act. These consent letters are 
handed over to the employer by those who collect them. 

Fourth step: The employer, through his staff, time- keeper, 
cashier, etc. effects the collections and sends a consolida-
ted amount giving separately lists of employees for 
deposit in (a) Post Office Savings Bank, (b) Cumulative 
Time Deposit Account, (c) investment in Natiorml Plan 
Savings Certificates, or (d) investment in Treasury 
Savings Deposit Certificates. 
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Where such accounts have not been opened, the first remittance 
is; accompanied by an account opening form. Where such accounts 
already exist, the list is accompanied by the relevant pass book. 
The Savings Committee will encourage the workers to leave the 
pass; books with the employers to facilitate periodical remittances. 

For investment in N.P.S.Cs. and T.S.D.Cs., a few signed applica-
tion forms signed by the employees ltte kept with the employers 
and sent along with the _remit1mlce. 

The employer obtains the certificate from the Issuing Office on 
behalf of his employees and distributes them individually; he may 
keep the certificates in safe custody if the employee desires it. 

Collection charges at 1 per cent of the amounts collected towards 
N.P.S.Cs. and t per cent. towards T.S.D.Cs. and C.T.D. Scheme are 
allowed to the employer towards his expenses of collection. This 
amount is intended to be utilised for the general good of the emplo-
yees or distributed to the staff engaged in actual collection work. 



To 

APPENDIXll 

No. 27(10)/57-PRG 

GoVERNMENT OF INDIA 

MINISTRY OF COMMUNITY DEVELOPMENT 
New Delhi, July 23, 1957 

The Development Commissioners. 
(All State Governments) 

SUB.JECT: Small Savings-association of the block staff in 
the small savings movement. 

Sir, 
In order to promote small savings movement on an in- ~~~~~ 

tensive scale and associate the block staff with this work, 26.7.1956. 
a number of circulars have been issued by this Ministry NO.30 (n)/ 
(marginally noted). S6-PRG dt. 

21.12.S6. 
. . d h h aIr d h kId f No. 30 (n)/ It IS recogmse t at t e ea y eavy wor oa 0 S6-PRG dt. 

the staff of the development blocks may not permit them 19-2-1957. 
to devote much time to small savings without prejudice to 
their own work. They should, however, endeavour to give 
support to this movement to the extent possible and cons-
istent with the efficient discharge of their own duties. For 
an implementation of this objective the following measures 
are recommended in consultation with the National Saving:; 
Cf)mmissioner:-

(1) A sub-committee consisting of active members 
may be formed out of the Block Advisory Com-
mittee for promoting small savings. The Social 
Education Organiser of the Block may function 
as its Secretary. The Sub-Committee should 
hold regular meeting once a month to review the 
progress and fix targets for the block, devise 
necessary steps to popularise the movement and 
recommend suitable persons for appointment as 
agents on a commission basis, to promote small 
savings. The Regional National Savings Officer 
may be informed of the formation of the com-
mittees from time to time. 

(2) The District Planning and Development Commit-
tee should also be actively associated with the 
small savings movement and may supervise the 
work done by the Block Sub-Committees. The 
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SO 

District Organiser of the Small Savings may be 
associated with the District Planning and Deve-
lopment Committee wp.enever topics relating to 
small savings are discussed. 

(3) The National Savings Commissioner would be 
bringing out suitable publications which would 
be helpful to the Village Level Workers for 
popularising the scheme in the rural areas. 

-(4) The Social Education Organisers will help the 
Small Savings Movement by doing publicity with 
the materials to be furnished by the National 
Savings Organisation. The District Organisers 
would be maintaining active liaison with the 
Social Education Organisers in this connection. 

-(5) State Governments may call for quarterly pro-
gress reports on National Savings from the 
blocks. A copy thereof may be enaorsed to the 
Regional National Savings Officer concerned. 

(6) 'l;'wo to :Four Pilot Projects in each State depend-
ing upon the size of the State may be established 
in lielected development blocks for an intensive 
drive in small savings for which purpose special 
staff will be provided by the National Small 
&avings Organisation to work with the Block 
staff. 

{7) Outstanding work done in the development 
blocks in connection with the National Sayings 
scheme will be given publicity in Kurukshetra 
and for this purpose suitable material may be 
made available to its editor. 

(8) Rewards and prizes which are at present being 
given in cash or kind may hereafter be given in 
the shape of National Plan Savings Certificates. 

Suitable instructions may kindly be issued to the block 
staff in this connection under intimation to this Ministry. 

Yours faithfully, 
Sd./-

S. L. KHURANA, 
Deputy Secretary to the Govt. of India. 

Copy forwarded to Shri N. V. Nayudu, National Savings 
COmmissioner for India, Simla-3. 

Sd./-
S. L. KHURANA, 

Deputy Secretary to the Govt. of India. 



No. 5(1) I 58-Prg. 1. 
GOVERNMENT OF INDIA 

MINISTRY OF COMMUNITY OE!VELOPMENT AND COOPERA-
TION 

From 

To 

(:Qepartment of Community Development) 
Krishi Bbavan, 

New Delhi, the 6th April, 195~ 
Chaitra 16, 1880 

Shri S. Athar Husain, lAS, 
Under Secretary to the Govt. of India. 

The Development Commissioners, 
All Soo.te Governments. 

8uBJEcT: SmaU Savings-Promotion of in Block Areas. 
Sir, 

It has been repeatedly emphasised by the National Savings C.!n.;,.· 
~ Advisory Committee that much could be done to tap the savingS, 
pOtentialities in the rural areas with the help of Community D~ve.;, 
lopment workers. Agreeing with the overall dbjective of promotirig. 
tli~ small Savirigs c8mfAlign in the Development Blocks through 
~uc~tiori. and propagation, the Ministry had issued the necessarji 
clliectiveS in their CirCular letter No. 27'(10) /57-Prg. dated the 23rd 
july, 1§57 as well as in a number of earlier circulars. It was not. 
however, at eny time intended that the Village Level or extension 
workers should be utilised as collection agents for that would hamper 
their effedive role in promoting their own specific responsibilities as 
~ p,art 6f t~e. programme of Communi~y Development. They ~ere.. 
~myever, desrred to give full cooperatIon to the SJ]1all Savmp 
campaign by utilising all opportunities for educating the villagers in" 
the unportance of savings and in promoting the necessary climate for' 
fuiilfiirg the campaign of Small Savings a success. 
'bnfortunately a few States have decided to utilise the serviceg 

of Village Level Workers and of the Social Education organisers as 
~gents for the Small Savings. Experience shows that in view of the 
ov:~rriding priority bein~ given to the increased agricultural produc-
~on, the Village Level Worker is not in a poSition to shoulder the 
84!litional responsibility of acting as an agent for th~ scheme. 

In the circumstances ~xplained above, state dovts. are once again: 
refJ.uested to direct the Block agency to give the fullest cooperation 
to the Small Savings Campaign through publicity and propagation 
of its aq,yantages etc. without actually appointing any of them as-
QQllection agentsj . 

l'ours faithfully, 
S<l.I- S. A'11tAIl HusAiN. 

Under Secretary to the GbV~~t of India... 
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APPENDIX ill 

Copy of letter No.5 (1) j60-Prg, dated 29th October, 1960, 
from Shri T. S. Sankaran, Deputy Secretary to the Govern-
ment of India, Ministry of Community Development and 
Cooperation, Department of Community Development, to 
the Secretaries-in-charge of Community Development, All 
State Governments I Union Territories, etc. 

SUBJECT: Small Savings-Promotion in Block Areas-Asso­
ciation of Block Staff in the Small Savings 
Movement. 

*No.S(I),S8- I am directed to refer to the marginally noted *letters of 
~!}95~~· this Ministry on the above subject and to state that this 
No. 5(1)/58- subject was discussed at the recent conference of the 
Prg. 1, dt. National Savings Central Advisory Board held at Bombay. 
S-9-1959. Many members stated that on receipt of these instructions, 
~o. ~1~~60- the Block staff seem to regard the Small Savings work to be 
':;~o',. not part of their work and are not extending necessary 
No. 5(1) 60, cooperation. One member stated that in his State the Small 
dt. 28-7-60· Savings Movement was regarded as non-block non-develop-

mental work. It is proposed, therefore, to restate clearly 
the obligations of Community Development regarding pro-
motion of national savings in the Block areas. 

2. The Small Savings movement is designed both to 
encourage thrift and to contribute towards the resources 
required for Development Plans. The Community DeTelop-
ment movement has, therefore, a positive role in promoting 
Small Savings, and the block organisation-officials and 
non-officials-must play an active part in encouraging 
every villager to save and to invest his savings in National 
Savings. 

3. Community Development works through extension 
methods and the Small Savings programme should also be 
worked accordingly. The elected members on the 
Panchayats and Panchayat Samitis should be requested to 
take a leading part in educating the villagers in the virtues 
of thrift and in the advantages of Small Savings. The 
Block Development Officer and the block staff will impress 
·upon the members of these bodies the importance of their 
obligations in this respect and assist them in the discharge 

. of these obligations. In particular, the Block Development 
Officer, the Social Education Officer and the Village Level 

Worker, should familiarise themselves with the various 
-technical aspects 0: National Savings, namely, details of the 
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schemes offered, the procedure for investment and places 
where investments can be made, etc. They should also act as 
technical advisers to the non-official members in devising 
special Extension programmes for developing Small 
Savings. This may be by organisation of saving groups, 
"Bachat" grams or as a special drive for small savings on 
special occasions, namely, Dusehra, Diwali, marriages, 
birth-days, etc. 

4. The block staff, however, should not be appointed as 
agents to canvass and to collect individual SUbscriptions. 
The view is often expressed that unless the staff has such 
financial incentive it may not do the work efficiently. The 
block staff is responsible for extension work in many fields, 
including National Savings. The offer of monetary incentive 
only in one case will give a distorted importance to that 
item of the work to the detriment of others, and this is 
not the intention. Moreover, it is very desirable that 
Panchayats should become agents both for Small Savings 
and for rural insurance within their jurisdiction. The block 
staff cannot, obviously, compete with the Panchayat for 
the commission to be earned. The earnings will be conse-
quence of the joint efforts of the Block staff and non-officials 
and must rightly accrue to the Panchayats and not to any 
individual member. 

5. The position should be explained to all the block staff 
and they should be required to extend full cooperation in 
extending National Savings. They should regard it a part 
of the regular block work. In addition, steps should be 
taken to appoint Panchayats as authorised agents for the 
sale of the various securities under the Small Savings 
Scheme. 



APPENDIX IV 

Analysis of the Action Taken by Government on T~commendatiom 
contained in the Forty-Seventh Report of the Estimate$ Com-
mittee (Second Lok Scibhct.). 

1. Total Number of recommendations made 
II. Recommendations accepted fully by 

Government (Vide recommendations in 
Chapter II). 
NUniber i 
Percentage to total 

III. Recommendations accepted by the Gov-
ernment partly or with modifiCations 
(Vide recommendations Nos. 15 (1), 27., 

2S, 29, 30 (iii) (iy) (v) (vi), 31, 32, SS, 40 
45,46, 47, 5p (ii) (iii) (iv) (v) (vi) in Cliap-
ter III). ... . 
Number 
Percentage to total 

IV. Recommendations not accepted by Govern-
merit but replies in respect of which have 
been accepted by the Committee (Vid-e 
reconunendations 7, 8, 9. 16, 18, 20, 21, 24. 
26, 30 (ii) , 97, 39, 42, 50 (1) (viii) (ix) (x) 
(xii) (xiii) (xiv). 51, 52 in Chapter m). 

Number 
Percentage to total 

V. Recommendations in respect of which 
replies of Government have not been 
accepted by the Committee (Vide recom-
mendations in Chapter IV). 
Number 
Percentage to total 

26 
.. 34.6% 

•• 26·.7% 

D 
.. 29.4% 

.,. 
e.3% 

~ iDcludes 2S itema into which S. No •• IS. 30 and So have been spUt up • 

.;; . 
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